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CP No. (CAA) 94/ALD/2017

Sh. Shahid Kazmi, advocate for the petitioner. Sh Kuldeep Singh, proxy
for the OL present. He seeks time to file supplementary affidavit, in
response to the observation of this court made in its order dated
29.12. 2017,

Hence, 10 working days is granted to the R.D for filing better
affidavit in respect of the present Company Petition/ proposed Company
Scheme.

The matter be listed on 30" January, 2018.
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Date: 10/01/2018 ' H.P. Chatarvedi,
Member(Judicial)
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